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Givil Appeal No(s). 5153-5157/2009
SECR., GOVT. OF NCT OF DELH & ORS. Appel | ant (s)
VERSUS

GRADE-| DASS OFFI CERS ASSOCI ATI ON & ORS. Respondent s( s)
(Wth Ofice Report)

Date : 18/ 06/ 2014 These appeals were called on for hearing today.

CORAM : HON BLE MR JUSTI CE VI KRAMAJI T SEN

HON BLE MR, JUSTI CE SHI VA KI RTI SI NGH
(Vacati on Bench)

For Appell ant(s) K. Radhakri shnan, Sr. Adv.

R K. Rathore, Adv.

Rekha Pandey, Adv.

Rashmi WMl hotra, Adv.

R S. Nagar, Adv.

D. S. Mahra, Adv.

For Respondent (s) T.S. Tobia, Sr. Adv.

Ki ran Bhardwaj, Adv.

M's. Avnish Ahl awat, Adv.

M's Rani Chhabra, Adv.

55 S5FFS%

UPON hearing the counsel the Court nmade the follow ng
ORDER

Heard | earned counsel for the parties at |ength.
Heari ng concl uded.
Judgment reserved.
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